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MR SPEAKER: I have accepted
‘that it is a matter of great import.
ance. This morning 1 contacted the
Prime Minister. I thought there was
no point in discussing the matter
without getting the book. 1 have
requested the Prime Minister to get
the book so that there could be a
truthful discussion, not a wild dis-
-cussion, so that we may get all the
material, Let all the sides have an
opportunity of getting, collecting, all
the material. 1 do not merely want
the members to shout against one
another . (Interruptions) 1 do
not know who is a CIA agent and
who is not, The matter is of very
.great importance, If it is true, it is
one thing. If it is false, it is a slur on
our country. If it is true, it is a sale
‘of our country's prestige. Therefore,
"I am going to take a’ very serious
‘note -of it. I will give the House full
‘opportunity to discuss it. I have re-
quested the Prime Minister to get
the book and he has promised to get
§it,
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MR. SPRAKER: We are going to
‘have a discussion on that,
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MR. SPEAKER: You seem to think
that the House can be taken like
that. You give notice.

SHRI SHYAMNANDAN MISHRA;
This is a very serious matier.
MR. SPEAKER: Let him give in
writing. : :
(Interruptions)
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13.12 hrs.
PAPERS LAID ON THE TABLE

STATEMENT RE: SUPPLY oF COAL TO
THERMAL POWER STATIONS

THE MINISTER OF ENERGY
(SHRI P, RAMACHANDRAN): I beg
to lay on the Table a statement
(Hindi and English versions) regar-
ding supply of coal to Thermal Power
Stations, [Placed in Library., See
No, LT-4267-79.]

NorrFieATion UNDER PAssPorrs AcT,
1867,

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SAMARENDRA
KUNDU): On behalf of Shri Atal
Bihari Vajpayee, 1 beg to lay on the
Table a copy of the Passport (Second
Amendment) Rules, 1979 (Hindi and
English versions) published in Noti-
fication No. G.S.R, 82(E) in Gazette
of India dateq the 28th February,
1979, under sub-sectfon (3) of section
24 of the Passports Act, 1967. [Placed
in Library. See No, LT-4268/179.]
RerorT or THE Courr oF INQUINY ON
ACCIDENT AT CENTRAL SAUNDA COLLIERY

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): I beg.
to lay on the Table a copy of the Re.



